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NOTIFICATION
The 3rd December 1977
No.LGL.166/77/d.—The follcwing Act -of the Assam Legislative

Assembly which received the assent of the Governer is hereby pub-
lishedf fer general informaion.
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ASSAM ACT No. XVIIL OF 1879

(Received the assent of the Governor on the 27th November, 19%7)

THE ASSAM APPROPRIATION (No. V) ACT, 1977

An
Act

to provide fcr the authorisation of appropriation of
moneys out of the Consolidated Fund of the State of
Assam to meet the amounts spent on certain
services during the financial year ended on
the 31st day of March, 1969, in excess
of the amount authorised or granted
for the said services.

It is hereby enacted im the Twenty-eighth year of the Republic
of India as follows:—

Short title. 1. This Act may be called the Assam
Appropriation (No. V) Act, 1977,
o 2. From and out of the Consolidated Fund
/0514 o0 of the State of Asiam, the sums specified in column
grf"g:caggn‘;‘::(S) of the Schedule amounting in the aggregate
lidated Fund to the sum of seven crores, five lakhs, fourtecen
of \leStatc thousand five hundred anl ninety rupees shall be
the financial leemed to have becn paid and applied to meet
lo¢s.60. the amounts spent for defraying the charges in
respect of the services specified in column (2) of
the -Schedule during the financial year ended om
the 3lst day of" March, 1969, in excess of the

amounts authorised or granted for those Services
for that year.

Appropria- 3. The sums deemed to have been pald and
“om- applied frem and out of the Consolidated Fund of
the State of Assam under this Act shall be appro-
pnatf‘d for the services and purposes expressed In

the ‘chedu'e in relation to the financial year ended
on thc 31st day of March, 1969.
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SCHEDULE
(1) (2)
Sums not exceeding

Grant Services anl purposes s S S

No. . (Major Heads) V@ted by the Charged on  Total

Assembly  the Consoli-
dated Fund
Rs. Rs. Rs:

3 106—State Excise - i3 e 4,37,368 = 4,37,368

4 11—Taxes on Vehicles .. 55,238 55,235

6 14—Stamps 46,418 % 46,418

7 15—Registration a3 15,515 AP 15,515

9 19—General Administratien et ) 13,16,924 13,16,92%
10 21—Administration of Justice 37,042 37,042
11 22—Jails 8,47,502 8, 47 502
20 30—Public Health—I— etc. ... 29,12,000 29,12,000
27 35—Industries-I-Sericulture and Weaving 1,73,485 e 1,73,485
30 37—Community Development Projects... 43,70,241 “as 43,70,241
35 39—Misc., etc.—JII—Planning Organisa- 11,776 11,776

tion (State)

41 39—Misc., etc., —IX—Tourist Organisation. 17,595 17,595
44 44—Irrigation, Navigation, Embankment 1,56,17,871 1,56,17,871

46

47

48
49
51

68

T4

and Drainage Works (Non-Commer-
cial) and 100-Capital Outlay on Irrigation,
Navigation, Embankment and Drainage
Works (Non-Commercial)s

50—Public Works ( excluding Tools and
Plants and Establishment ).

50—Public Works ( Tools and Plants
and Establishment ).

53—Ports and Pilotage
57—Road and Water Transport Schemes.
65—Pension, etc.

96—Capital Outlay, etc. I—Investment
in Other Commercial and Indus-
tiial Undertaking.

114—Capital Qutlay on Road and Water
Transport Schemes—A.—Road Trans-
port.

3,73,42,669 2,29,910 3,75,72,579

Tetal

45,76,110 1,437 45,77,547
35,868 35,863
6,29,969 6,29,960
8,483,391 8,486,391
3,79,000 9,79,008
12,261 12,263
7,02,46,201  2,68,389  7,05,14,3M

U. TAHBILDAR,
Secretary to the Govt. of Assam,
Legislative Department,

GAUH AT[—-Ptmted and published by the Supdt., ifc., Assam Govt. Printing i%s
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